[List of cases in which Electronic Service of process has taken place during the month of December 2021

District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

1 SH. BHARATICENTRAL INTL
PRASHAR,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01

(w.e.f .
20.07.2021)

2 SH. RAJNEESH|ICENTRAL INIL
KUMAR GUPTA DJ|
COMMERCIAL
COURT, THC

3 SH. PAWAN KR.JCENTRAL INTL
JAIN, DISTRICT]
JUDGE,
(COMMERCIAL
COURT)-03, TIS
HAZARI COURT,
DELHI

4 MS NISHAICENTRAL INIL
SAXENA,
DISTRICT JUDGE,
COMMERCIAL
COURT-04

5 SH. ASHWANIICENTRAL CS COMM —[ICICI BANK LTD V/S[DEEPAK 01.12.2021 13.12.2021
KUMAR SARPAL, 5055/21 IMANJIT KAUSHIK
DISTRICT JUDGE,
COMMERCIAL
COURT-05

CS COMM —ICICI BANK LTD V/SBABBAR &23.12.2021 12.01.2022
5536/21 [PAWAN RANA IASSOCIATE

6 |SH. MANMOHANICENTRAL  [NIL
SHARMA,
DISTRICT
JUDGE(COMMERC
IAL)-06, CENTRAL




Date ofDate o

Registration Electronic
Service o
Process

Petitioner Name VSAdvocate
Respondent Name

District Case No.

SH. DINESH|
BHATT , DJ|
(COMMERCIAL
COURT)-01
8 SH. GURDEEPWest CS/COMM/ [M/S KOHINOORIARVIND 22.03.2021  [21.12.2021
SINGH, LD. 213/2021  [RIBBON FACTORY[KUMAR
DISTRICT JUDGE IPVT LTD
(COMM)-o02,
WEST, THC, DELHI
ICS/COMM/ [UCO BANK VS RAMAN[SHIKKAR 25.03.2021  [14.12.2021
217/2021  |SETH KUMAR
CS/COMM/ M/S SHAGOONIC.P.PURI 19.04.2021  [15.12.2021
o75/2021  [PRINTERS VS M/S SS
[ETERPRISES
ICS/COMM/ |STATE BANK  OFSUNIL 12.07.2019 15.12.2021
248/2019 [INDIA VS KUNALSEHRAWAT
[TANK
CS/COMM/ [STATE BANK OFSUNIL 22.07.2021  [20.12.2021
307/2021  [INDIA VS MS VIBHUTISEHRAWAT
KUMAR
OMP(I1)/CO [HDFC BANK LTD VSMANISH 04.04.2021  [14.12.2021
[MM/167/20 [SHIV SHAKTIVERMA
21 IBUILDERS
ICS/COMM/7IDAVINDER SARIN VSISUNIL KUMAR|25.01.2021  [13.12.2021
2 /2021 [M/S CAPARO INDIA|
ILTD




SH.
JAIN,
JUDGE
(COMMERCIAL
COURT)-01

SANJEEYV]
DISTRICT]

District

INEW DELHI

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

10

SH. GURVINDER|
PAL SINGH,|
DISTRICT JUDGE,
COMMERCIAL
COURT-02

INEW DELHI

INO. 542/21

CS (COMM.)ALLIED

AVIATION|
[PVT LTD. VS.
ISUCHISMITA
IMOHANTY

130.11.2021 04.12.2021

INO. 548/21

CC (COMM.)GOPAL DAS ESTATES]

& HOUSING PVT LTD.,|
VS. COTTAGE
INDUSTRIES
[EXPOSITION LTD.

03.12.2021 04.12.2021

INO. 548/21

CC (COMM.)GOPAL DAS ESTATES]

& HOUSING PVT LTD.,|
VS. COTTAGE
INDUSTRIES
[EXPOSITION LTD.

03.12.2021 04.12.2021

INO. 317/21

CS (COMM.)M/S HT MEDIA LTD,

VS. M/S MY FAMILLY]
IDENTIST

23.08.2021 [08.12.2021

INO. 317/21

CS (COMM.)M/S HT MEDIA LTD,

VS. M/S MY FAMILLY|
IDENTIST

23.08.2021 [08.12.2021




Court

District

Case No.

CS (COMM.),
INO. 317/21

Petitioner Name VSAdvocate
Respondent Name

M/S HT MEDIA LTD.
VS. M/S MY FAMILLY]
IDENTIST

Date ofDate

Registration Electronic
Service
Process

23.08.2021 [08.12.2021

(o)

(o)

ICS (COMM.)
INO. 340/21

CJ DARCEL
LOGISTICS LTD.. VS.
UMD GLOBAL
[FORWARDS INC PVT,
LTD.

01.09.2021 15.12.2021

ICS (COMM.)
INO. 412/21

[M/S BELAIR TRAVEL]
e CARGO PVT LTD. VS,
M/S ALITALIA
SOCIETA AEREA|
ITALIANA SPA

04.10.2021  [16.12.2021

ICS (COMM.)
INO. 412/21

M/S BELAIR TRAVEL
& CARGO PVT LTD. VS,
M/S ALITALIA|
SOCIETA AEREA
ITALIANA SPA

04.10.2021  [16.12.2021

ICS (COMM.)
INO. 412/21

[M/S BELAIR TRAVEL
& CARGO PVT LTD. VS,
M/S ALITALIA|
SOCIETA AEREA|
ITALIANA SPA

04.10.2021 16.12.2021

ICS (COMM.)
INO. 412/21

[M/S BELAIR TRAVEL|
& CARGO PVT LTD. VS|
M/S ALITALIA
ISOCIETA AEREA
ITALIANA SPA

04.10.2021 16.12.2021




Case No.

ICS (COMM.)
INO. 412/21

Petitioner Name VSAdvocate
Respondent Name

M/S BELAIR TRAVEL]
& CARGO PVT LTD. VS,
M /S ALITALIA
ISOCIETA AEREA
ITALIANA SPA

Date

ofDate o

Registration Electronic

04.10.2021

Service o
Process

16.12.2021

INO. 412/21

CS (COMM.)M/S BELAIR TRAVEL

& CARGO PVT LTD. VS|
M /S ALITALIA
ISOCIETA AEREA
ITALIANA SPA

04.10.2021

16.12.2021

INO. 412/21

CS (COMM.)M/S BELAIR TRAVEL

& CARGO PVT LTD. VS|
M/S ALITALIA
ISOCIETA AEREA
ITALTIANA SPA

04.10.2021

16.12.2021

ICS (COMM.)
INO. 412/21

M/S BELAIR TRAVEL
& CARGO PVT LTD. VS,
M/S ALITALIA|
SOCIETA AEREA
ITALIANA SPA

04.10.2021

16.12.2021

ICS (COMM.)
INO. 412/21

[M/S BELAIR TRAVEL
& CARGO PVT LTD. VS,
M/S ALITALIA|
SOCIETA AEREA|
ITALIANA SPA

04.10.2021

16.12.2021

ICS (COMM.)
INO. 412/21

[M/S BELAIR TRAVEL|
& CARGO PVT LTD. VS|
M/S ALITALIA
ISOCIETA AEREA
ITALIANA SPA

04.10.2021

16.12.2021




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

OMP M/S ATC FOODS PVT]
(COMM.) [LTD. VS. UNION OF
INO. 132/21 [INDIA & ORS.

16.12.2021 17.12.2021

OMP [M/S ATC FOODS PVT]
(COMM.) LTD. VS. UNION OF
INO. 132/21 [INDIA & ORS.

16.12.2021 17.12.2021

OMP [M/S ATC FOODS PVT]
(COMM.) ILTD. VS. UNION OHF
INO. 132/21 [INDIA & ORS.

16.12.2021 17.12.2021

ICS (COMM.INTERGLOB - 15.12.2021 22.12.2021
INO. 635/21 [TECHNOLOGY

IQUOTIENT PVT LTD.
[VS. ASHISH TRAVELS

ICS (COMM.)IINTERGLOB - 15.12.2021 22.12.2021
INO. 635/21 [TECHNOLOGY

IQUOTIENT PVT LTD.,
[VS. ASHISH TRAVELS

ICS (COMM.)GRANT THORTON|
INO. 629/21 [BHARAT LLP VS. YAPS]
BELLY FOOD,
[PRODUCTS PVT LTD.

15.12.2021 22.12.2021




Court

District

Case No.

ICS (COMM.)
INO. 629/21

Petitioner Name VSAdvocate
Respondent Name

IGRANT THORTON|
[BHARAT LLP VS. YAPS
IBELLY FOOD
[PRODUCTS PVT LTD.

Date

ofDate o

Registration Electronic

15.12.2021

Service o
Process

22.12.2021

OMP
(COMM.)
INO. 133/21

M/S MOHAN LAL
GUPTA  VS. THE|
GENERAL MANAGER|
OF ORDANANCE
[FACTORY

17.12.2021

22.12.2021

INO. 584/21

CS (COMM.)M/S DIGIROVERS

ISOLUTIONS PVT LTD.,|
VS. PRAMOD KUMAR|
OZA

08.12.2021

23.12.2021

INO. 583/21

CS (COMM.M/S

DIGIROVERS
ISOLUTIONS PVT LTD.
VS. AVINASH OJHA

08.12.2021

23.12.2021

INO. 647/21

CS (COMM.)UNIWIRE CABLE

INDIA PVT LTD. VS|
STATE  BANK  OF
INDIA & ORS.

20.12.2021

23.12.2021

INO. 647/21

CS (COMM.)UNIWIRE CABLE

INDIA PVT LTD. VS,
STATE  BANK  OF
INDIA & ORS.

20.12.2021

23.12.2021




Court

District

Case No.

INO. 647/21

ICS (COMM.)

Petitioner Name VSAdvocate
Respondent Name

IWIRE CABLE
INDIA PVT LTD. VS|
STATE  BANK  OF
INDIA & ORS.

Date

ofDate o

Registration Electronic

20.12.2021

Service o
Process

23.12.2021

INO. 656/21

CS (COMM.)M/S HT MEDIA LTD,

VS. ALBURT MEDIA|
[PVT LTD.

22.12.2021

24.12.2021

INO. 656/21

CS (COMM.)M/S HT MEDIA LTD,

VS. ALBURT MEDIA|
[PVT LTD.

22.12.2021

24.12.2021

INO. 656/21

CS (COMM.)M/S HT MEDIA LTD,

VS. ALBURT MEDIA|
[PVT LTD.

22.12.2021

24.12.2021

11

SH. SANJIV JAIN,
LD. DISTRICT]
JUDGE (COMM.)-
03

INEW DELHI

INIL

12

SH. PREM KUMAR|
BHARTWAL,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01

SOUTH

INIL




13

SH. VINAY KUMAR|
KHANNA,
DISTRICT JUDGE
(COMMERCIAL
COURT)-02

District

SOUTH

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

IOMP(I) TOYOTA FINANCIAL 29.11.2021 01.12.2021
(COMM.)23 [SERVICES INDIAJANGRA
26/21 LIMITED VS SAHIL

ISUBHASH
ICS(COMM.)1JHAMILTON MEDICALLAVANYA 01.04.2021  [02.12.2021
52/21 AG VS. SANJAY[REGUNATHAN|

ISAPROO AND ORS. FISCHER
IOMP(I) TOYOTA FINANCIALRAJESH 01.12.2021 02.12.2021
(COMM.)23 [SERVICES INDIAJANGRA
36/21 LIMITED VS

ISUBRAMANIAM

RAJESHWARI IYER
IOMP(I) TOYOTA FINANCIALJRAJESH 01.12.2021 02.12.2021
(COMM.)23 [SERVICES INDIAJANGRA
37/21 LIMITED VS MAYUR

IMACHCHHINDER
INAGAR




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM.) [M/S. SURBHI BODY| 21.11.2019 03.12.2021
370/19 PRODUCTS (P) LTDJ/LAKSHMI

VS M/S. ASYJAIN

IENTERPRISES AND

ANR.
ICS(COMM.) [[CICI BANK LTD. VS[DEEPAK 130.09.2020 [|03.12.2021

274/20 KAILASH SHARMA KAUSHIK

ICS(COMM.) [PUNJAB NATIONALIRRANJANA 01.10.2021 03.12.2021
355/2021 BANK VS SARJETTIPATHAK
ISINGH GADHWAL

ICS (COMM.)ICICI BANK LTD. VSDEEPAK 01.07.2019 03.12.2021
111/19 [VINOD KUMAR KAUSHIK




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

ICS(COMM.) [IFFCO-MC CROPSHUBHAM 25.10.2021 03.12.2021
361/21 ISCIENCE PVT. LTD. VSSAIGAL

VIJAYA AGRO

ISERVICES
ICS(COMM.) [SYNDICATE BANK VSNIDHI 11.07.2019 04.12.2021
141/19 IAMIT SATISH ANAND|PANDEY

IAND ANR.
ICS(COMM.) [EMU LINES PVT. LTD.JUDAY KUMAR {17.12.2020 06.12.2021
398/20 VS GIRIDHAR REDDY]|

[TALASANI
ICS(COMM.) [EMU LINES PVT. LTDJUDAY KUMAR [16.12.2020 06.12.2021
397/20 VS KISHAN BAHADUR




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

IOMP(I) HDFC BANK LTD. VS[SANJEEV 03.12.2021 06.12.2021
(COMM.)235S TRANSPORT PATHAK
0/21
CS(COMM.) [UNION BANK OFNIRANJANA [08.10.2021 [07.12.2021
348/21 INDIA VS RAKESH|DAS

KUMAR SINGH AND|

IANR.
IOMP(I) IM/S. SAGAR RATNANAMAN 03.12.2021 08.12.2021
(COMM.)235[RESTAURANTS PVT.VASISTH
0/21 LTD. VS MAHABALI

[ENTERPRISES  AND

ORS.
ICS(COMM.) PUNJAB  NATIONALSUBODH 05.10.2020 |09.12.2021
277/20 BANK VS MR. HARISHKUMAR

KUMAR




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM.) [UNION BANK OFKAMAL KANT21.10.2021
356/21 INDIA VS K.I.S/CHHABRA
IDECORE FILM

10.12.2021

CS(COMM.) [UNION BANK OFKAMAL KANT20.10.2021 10.12.2021
355/2021 INDIA VS MR. ALICHHABRA
IMOHD. AND ANR.

ICS(COMM.) [TIDONG POWER|VIDUR 25.10.2021 13.12.2021
359/21 IGENERATION PVT.PRATYUSH

[LTD. VS ASAP PREFABBHATIA

[PVT. LTD.
ICS(COMM.) [TIDONG POWER|VIDUR 25.10.2021 13.12.2021
360/21 IGENERATION PVT.[PRATYUSH

LTD. VS ASAP PREFABBHATIA
[PVT. LTD.




Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

CS(COMM.) HT MEDIA LTD. VSMADHUR 15.09.2021  [13.12.2021
305/21 IMUKUL VASHISHTHDHINGRA

[PROP. R.R. SOLUTION
ICS(COMM.) [UNIQUE PRAVEEN KR/20.11.2021 14.12.2021
378/21 IENGINEERING PVT.SINGH

ILTD. VS EES

PROJECTS PVT. LTD.
ICS(COMM.) [SYSTEMAIR INDIASUNIL KUMAR[19.03.2021  [14.12.2021
129/21 PVT. LTD. VSISHARMA

GLOBOSE  SYSTEMS|

AND SOLUTIONS PVT,|

LTD.
ICS(COMM.) MMRS. ROSHNIDHRUV 01.12.2021 15.12.2021
388/21 KHATTAR VS MRJ/CHAWLA

IMANOJ BEDI




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM.) [UNION BANK OFRAMAN 07.04.2021  [15.12.2021
158/2021 [INDIA VS M/S. R.S|/KUMAR

ICONSTRUCTION AND|SINGH

ORS.
OMP(I) [TOYOTA FINANCIALRAJESH 07.12.2021  [15.12.2021
(COMM.)23 [SERVICES PVT. LTD.JANGRA
85/21 VS NARESH PRADHAN|
IOMP(I) TOYOTA FINANCIALRAJESH 07.12.2021 15.12.2021
(COMM.)23 |ISERVICES PVT. LTD.JANGRA
86/21 VS KIRPAL SINGH
ICS(COMM.) |[SUNIL KR. RASTOGIBRIJESH 30.11.2021 15.12.2021
387/2021  [VS PEARLS CREATIVEKUMAR

ADSOLUTIONS  PVT,

ILTD. AND ORS.




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

SERVICES PVT. LTD,
[VSOXYZO FINANCIAL
ISERVICES PVT. LTD.

ICS(COMM.) IDAULAT RAM  VSASHOK 23.11.2019 16.12.2021
372/19 [FOREMOST KUMAR

INTERNATIONAL PVT.[SINGH

LTD. AND ORS.
CS(COMM.) [M/S. ARS INFRASTEEL/AMIT KUMAR [23.01.2021  [16.12.2021
54/21 PVT. LTD. VS M/S|

[BATTA STEEL

ROLLING MILLS
ICS(COMM.) M/S. RATTAN SINGH|GEETA SATIJA|20.10.2021 16.12.2021
310/20 BUILDERS PVT. LTD,

VS M/S. SURAJ

INDUSTRIAL AND;

[PUMP AND ORS.
ICS(COMM.) RULOANS SHALAJ 01.11.2021 16.12.2021
366/21 [DISTRIBUTION IMRIDUL




Court

District

Case No.

Petitioner Name VS
Respondent Name

CS(COMM.) [KRBL LTD. VS

295/20

ISMERKATO

Advocate

K.G.BANSAL

Date ofDate

Registration Electronic
Service
Process

12.10.2020 18.12.2021

(o)

(o)

CS(COMM.) |SUSHIL. GUPTA VSANSAR 25.08.2021  [24.12.2021
280/21 IABHAY SHUKLAIAHMAD

@DURGESH
ICS(COMM.) [SOMNATH BAJAJ VSARJUN 04.12.2021 24.12.2021
103/21 [FLOW-TECH AIR PVT/SEHGAL

ILTD.
ICS(COMM.) [SOMNATH BAJAJ VSARJUN 04.12.2021 24.12.2021
102/21 [FLOW-COOL INDIA[HANDA

PVT. LTD.




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

ICS(COMM.) [ICICI BANK LTD. VSDEEPAK 16.08.2021 24.12.2021
255/21 [PAWAN KUMAR KAUSHIK
ICS(COMM.) [[CICI BANK LTD. VS[DEEPAK 22.03.2021 [24.12.2021
133/21 IAMIR MASOOD KAUSHIK
CSCOMM.) [ICICI BANK LTDJ/DEEPAK 22.03.2021 [24.12.2021
132/21 RAJESH [KAUSHIK
ICS(COMM.) [[CICI BANK LTD. VSDEEPAK 20.09.2020 [24.12.2021
267/20 KULDEEP KAUSHIK




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

COURT

ICS(COMM.) [[CICI BANK LTD. VS[DEEPAK 20.00.2020 [24.12.2021
266/20 INIKHIL AND ORS. KAUSHIK
CS(COMM.) MOHD. ANAS  VSJATIN KAPUR [16.11.2021 24.12.2021
376/21 IBHARAT BHUSHAN]|
IDUA
ICS(COMM.) [ICICI BANK LTD. VSDEEPAK 11.08.2021 24.12.2021
241/21 IPRADEEP KUMAR [KAUSHIK
14 |SH. RAJ KUMARSOUTH-EAST|NIL

CHAUHAN, LD.

DISTRICT JUDGE

(COMMERCIAL-

COURT), SOUTH-

[EAST, SAKET]




15

VACANT COURT]
OF MS. RAJ RANI|
[IMITRA, DISTRICT]
JUDGE (COMMA
02), SOUTH EAST]
DISTRICT, SAKET]

District

SOUTH-EAST

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate o

Registration Electronic

Service o
Process

COURTS, NEW,|
DELHI
16 |SH. SANJAY[EAST INIL
SHARMA-I
17 [MS. SARITAINORTH- C.S. IMOHD. YAMEEN VS|[INDU 28.00.2019  [06.12.2021
BIRBAL, DISTRICTIEAST (COMM)- [M/S NICE PACK ANDBHUSHAN
JUDGE, 113/2019 IOTHERS. JHA
(COMMERCIAL
(COURT)
(w.e.f- 20.07.2021)
C.S. [M/S KK TRADING VSANIL PANDAY [04.10.2021  [07.12.2021
(COMM)- M/S BHARDWA/J|
60/2021 ICONSTRUCTION
C.S. IAFSAR KHAN  VS/SAYED AJMAIj17.11.2021 18.12.2021
(COMM)- [SANTOSH HASAN
[71/2021
C.S. IMOHD. YAMEEN VS.|INDU 28.09.2019  [21.12.2021
(COMM)- M/S NICE PACK ANDBHUSHAN

113/2019

(OTHERS.

JHA




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate o

Registration Electronic
Service o
Process

C.S. IAFSAR KHAN  VS/SAYED AJMAIf17.11.2021 23.12.2021
(COMM)- [SANTOSH HASAN
71/2021
18 [MS. NIVEDITAShahdara INTL
IANIL SHARMA
19 [MS. SUKHVINDER|Shahdara INIL
KAUR
20 |SH. VINOD[North-West |[NIL
KUMAR, DISTRICT]
JUDGE
(COMMERCIAL)
21 |MS. BARKHA North INIL
GUPTA, DJ(COMM)
22 |SH. HARISHSOUTH INIL
[DUDANI, DJWEST
(COMMERCIAL)
Total 87




	Form-3

